ADDENDUM

This Addendum is with reference to the Form-G issued on 27/11/2025 in the case of M/s VR
Commodities Private Limited (In CIRP) with the last date for receipt of Expression of Interest (EQI)
being 27/12/2025. After considering the requests received from the potential resolution applicants, the
Committee of Creditors in their 4th CoC meeting held on 26/12/2025, decided to extend the deadline by 3
weeks from 27/12/2025. The revised timelines are as follows:

Activity Due Date
Last date for receipt of Expression of Interest 17-01-2026
Date ofissue of provisional list of prospective resolution applicants 27-01-2026
Last date for submission of objections to provisional list 01-02-2026
Date ofissue of final list of prospective resolution applicants 11-02-2026
Date of issue of information memorandum, evaluation matrix and request for resolution

plans to prospective resolution applicants 16-02-2026
Last date for submission of resolution plans 18-03-2026
Note:

1.All other details mentioned in the Form-G published on 27-11-2025 remains same except the revised
timelines as mentioned above.
2.The PRAs who have already submitted EOI for the Form-G issued on 27/11/2025 are not required to
submitagain.
3.The revised timelines are subject to granting of extension of CIRP period by the Hon’ble NCLT,
Amaravati Bench.
CA Immaneni Chaitanya Kiran
Resolution Professional
M/s VR Commodities Private Limited- In CIRP
IBBI Registration no.: IBBI/IPA-002/IP-NO1257/2023-2024/14280
AFA No: AA2/14280/02/300626/203886 (Valid up to 30/06/2026)
Address: 40-26-22, Mohiddin Street, Opp: BSNL Exchange, Labbipet,
M G Road, Vijayawada, Krishna District, Andhra Pradesh - 520010
INDIA
Place: Vijayawada E-mail id: cirp.vrcommodities2025@gmail.com
Date: 28-12-2025 Mobile No: 9951789558
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Name of Borrower/Co-Borrower/ Date of

Mortgagor/Guarantor/Loan A/c No.

13(2) Notice
Date & Amount

Possession
Taken

AU SMALI_ FINANCE BANK I_IMITEDIAScheduledCummercial Bank)

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)

APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE

This is to inform to all the borrowers & public in general that “Fincare Small Finance Bank Ltd.” has amalgamated with “Au Small Finance Bank Ltd."” w.e.f 01st April 2024. \Whereaas, The undersigned baing the Authorized Officer of the AU Small Finance Bank Limited (A Scheduled
Commercial Bank) under the “Securitization and Reconstruction of Financial Assats and Enforcemant of Security Intarest [Act. 2002 {54 of 200:2)] and in exercise of powers conferred under section 13 (12) read with rule 3 of the Security Interest (Enforcement) Hules, 2002 issuaed demand nolice on tha
date as mentioned below calling upon the borrowers to repay the amount mentioned inthe said notice within 60 days from the date of receipt of the said notice as per the details given in below table: -

Date of
Possession
Taken

Name of Borrower/Co-Borrower/

13(2) Notice

Mortgagor/Guarantor/Loan A/c No. Date & Amount

(Loan AIC Mo.) Z3630000020472, Botta Ramesh, Botta Durga 23-Dec-25

Lakshmi

28-May-25 Rs. 8,44 90%- Rupaes Mine Lakh Forty four Thousand Mine Hundrad Nine Qnly

As On 2T-May-25

{Loan AC No.) 2630000028829, Aagl Pedda Raju, 11-Jun-25 A | 24-Doc-25

Aagimerimani

Rs. 7,91.070/- Rupees Seven Lakh Minety one Thousand Seventy Qniy
On (4-Jun-25

Description of Mortgaged Property

An Extent Of 168 Sq. Yards Of Ree Budding Bearing O, Mo, 4-85 Assesamant Mo, 555 In RS, Mo, 4475 OF Ananthapalll Revenes Vilgge Ananthapalll Sulb-Dhivision Nallaga
Mandalam East Godavar Nsirict. The Following Boundaries And Measuremenis. East: Passage Way, West: Palurisrinu House And Site, North: Passage Way, South:
Ravikrishna House And Site

(Loan AMC Ma.) 226600010297040, Kallepalll Siva Nagaraju, H-lan-25 five | 23-Dec-25

Kallepalli Subbarso, Kallepalll Lakshmi, Kallepalll
Kedhareswararao

Rs. 5,12 895/- Rupess Five Lakh Twelve Theusand Eight Hundred Ninety
Only As On 16-Jan-25

Description of Mortgaged Property

All That Plece And Parcel Of The iImmpyvable Propery Bearing Mo An Extent OF Sg.% . 180 04 Site Out Of Sq.¥ 223 % inln B.5.MNo.431118 Of Madhavaram WVilsoe, Tadepallbgedem, Sro.,
‘West Godavarl District, Within The Following Boundanes ; DoorMo- 3-172. East: Way 51, West: Site Ofkadar| Lakshmi, 58', North: 3Rd ltem Jolnt Passage Way, 31 '6", South: Wall
O Ukkusuri Pentayya And Cthers, 2767,

(Loan AMC Mo.j 23660000472950, Peddiboina Kishore Kumar,
Peddiboina Lova Sirisha

01=dul-25 Rs. 550,483/ Rupees Flve Lakh Fifty Thousand Four Hundred Elghty  three | 23-Dec-25

Omly As On 30-Jun-25

Description of Mortgaged Property

An Extenl OF 360 Sq.%¥ds OF Rec Budiding Wilh Bearing OV Mo 7-47-63, Assessmeni Mo 1080015826, 11Th Ward, Dapamma Temple Road In R.5.Mo 29301 OF Tadepalligudam
Municipality, Tadepalligudam Sub-Division, West Godavarn District, Within The Following Boundaries. East: Passage 20Ft, West: Aero Drum Land, North: My Site, South; My
Site And Building

(Loan &0 Noj 22660000295394, Kalla Pallarao, Kolla Padma 23-Dec-25

Kumari

01 =Jdusl=25 Hg. &§.53,005/- Rupees Eight Lakh Fifty three Thousand Five Only As On

I0-Jun-25

Dascription of Morigaged Propearty

Al Thal Fiece And Parcel O Immovable Propeny Beanng Mo East Godavan Disbact, Within The Limils OF Sni Rajanagaram Sub Regisies Office, Ba@nagaram Bandal, Tokasda Gram
Fanchayatl, Tokada VYillage, B.5. No 1621, Consitesg Site An Extent Ot OF Ac 7 =30 Cents o 18 185,71 Sguare Yards Or 141,00 Squre Meters Site Thereln Mawly Constructed R.C.C,
Building House Within The Following Boundarss And Measurements .- East: 65-0 Ft. She Belongs To Egl Raju And Dthers, Weal: 65-0 Ft. Passage Way Of Mekala Heloluya, Morth:
32-6Ft. Panchayat Road, South: 23-6-FL Site Belongs To Bandl Chinna And Oihers

{Loan A/C Mo.) 24660000882986, Bandari Venkanna, Bandarl 24-Dec-25

Ravanamma

0t =dusl=25 Ra. B,54.717(- Rupees Eight Lakh Fifty four Thousand Seven Hundred

Sevenlean Only As On 25-Jun-25

Drescription of Morigaged Property

Ezst Godavari Distrct Within The Limits OF Sn Madam Sub Regisfrars Office Rejamahandravaram Fural Mandal Dowlaiswaram Gram Panchayath Dowlalswaram Village RS Mo 41 In
ATh Block In &n Extent Of 50-58 Square Yards Site And Therain Docr Mo B-453 {Assessment Mo 37 T4 Daba Houss Measuremeants Bowndaries And Bounded By Measuring East To Wasl
3.0 and Morlh To Soulh 350 Totally Measuaring 50056 Along With Prasent And Futere Constrection Thergin East: 35-0 Fi Patals Shed Belongs To Gunje Srinu , Waest: 35-0 Fi Petals
shed Belongs To Gunje Prakasamma , North: 13-0Ft Passage Way | South; 13-0Vacant Site OF Other

(Loan AJC Mo ) 23630000053179, Seelam Pravesn, Seelam 2d-Dac-25

Mounika

- pud-25 Rs. 9.06,566/- Rupees Ming Lakh Six Thousand Five Hundred Sixty six

As On D8-Jul-25

Omnily

Cescription of Morigaged Propearty

Easl Godavan Distrct R.,:u[lhlru indry Wrban Sa Rajabmundry Desinc Ru__]u,lr.a.r Ciffice Lireds Rajahmandry Municipal Corporalion Ares Bajabrmuendny Revenue II.=1|'||_. Ravison F.l,.ln.'r_.:, M 513 1In
Il fn Exgent O 69 S0, Yands Sie and Thensin Door Mo, FR10e51 Assassmeen] Mo, 1083048523 Ro Bullding Sile Measararments, Within The Sak Boundaries fon Exbent Q269 Sq. Yards Sile and
I hersin Above Sald Door Mumber Boc Balding And Doors Doorsays Windows Cup Boards Ceiling And Electncal Senaca Meler Ardd Passage Ways And With Al Usual Easermeant Righls. East:
14-11 Ft House Site Of Adapa Prakash, West: 14-11 Fi. House Site Of Balla Rambabu, Morth: 44-00 FL. Road, Scuth: 44-00 FI. Howse 5e0f Makant! Vearababu

Description of Mortgaged Property

An Extent Of Sg_ Y 1675 1E., Sg. M. 140.04 Of Site And Rec Building Therein Beanng 0. No. 1-84/1 Under B S Mo_ 48-2 |5 Bounded Of Yalluripali Village Pentapadu Grama Panchaysal
Area Pentapadu 5 R O Pentapadu Mandal Waesl Godavan District, East: Raja Veedhi 40"2%, West: Site Of Kolla Govinda Rao And Others 40°, North: Site Of Kolla Chinna
Ramachandra Murthy 387, South: Site Of Kolla Chinna Ramachandra Murthy 37

(Loan &G No.) ZIGE000047 2100, Vemagiri Rambabu, Vemagirs 23-Dac-25

Saniia

15-Mny-25  Rs, 6,71,595- Rupess 5ix Lakh Seventy one Thousand Five Hundred Ninety

five Only A% On 15-May-25

Description of Morigaged Property

Al Prece fnd Parcel Of The Immovable Property Beanng A West Godavarl Diatnct, Devarapalll Mandal, Sl Koywur Sub-Feaglster's Office Limits, Devarapalll Panchayat, Devarapalll
Villsge , 2Md Ward, Near Door Mo 2-50, An Extent Of Ac.0-02 Cenis Or 97 Sguare Yarda Vacent Site Boundaries (R.5.Mo.1283)6)  Wih The Above Boundaries An Extent O A.C_0-02
Cants Or 87 Square Yards Or 81-104 Square Maters Sie, And 'With All Usual Easesment Righls. East: House Site Belongs To 15t Executants, West: Site Sold Pilli Davidu By Tha
Executants, Morth: Site OfChavatapalli Gangatah & Others, South: 2 Yards Common Path Way, 15t Yard In This Proparty And 1 Yard Is The Executants

{Loan A/C Mo.) 21660000684314 & 2368000007 2743, Prattipati 23-Dac-25
Pandu, Prattipati Hemalatha, Prattipati Kambaiah, Prattipati

Uttaramma

27-May-25 Rs, 10,08 319/- Rupsas Ten Lakh Eight Thousand Mine Hundred Ninataen Only

As O 26-May-Z25

Description of Mortgaged Property

Roo Roof Daba House Bearing Door Mo 2-99 In An Area OF 204 Sq Yards =170-56 5q Meters Coverad By Rs Mo 215 Siuated At Chespurugudem Village YWithin Subh Registrar Of
Ananthapalh W G Dast Within The Following Boundaries East: Panchayath Road 39-00, West: House And Site Of Yarra Hagamani To Some Extent And Site Of Vazsantada Veearaju
To Some Extent 33-00 , Morth: Site Of Vasantada Surya Rac 52-00, South! House And Site Of Modugu Ganga Raju 50-00

{Loan &/C Mo.) 2366000229207, Lanka Nagesh, Lanka Z3-Dac-25

MNagalakshmi

29-Mar-25 Rs, 8,28 861/- Rupees Eight Lakh Twenty aight Thousand Eight Hundred Sixty
gne Only As On 26-Mar-25

Description of Mortgagad Property

A8 The Piece and Parcel OF Immovatle Propomy Beanmng Mo Aan Exten] OF 218,32 507388 O Feo Busding With Begring D, NooB=82-1, In F.5 No 4985 Of Mandapaka Yillage Tanuku
tandalam, Saljapuram Sub-Division, West Godavan Distrct, Withen The Following Boundanes . em Mo, 1 | An Extent OF 1990730, Yds Of Reoe Bulldeng With Beaning D_No.6-136!3, In
R_E.Mo.498/5, Mandapaka Yillage |2 Bounded By . Ree Bullding Of Lanka Megalakshmi Of Mandapaka Village, Tanuku Mandakam_ Sajjapuram Swb-Division, West Godavard District. tem
Mo.2: AnExtent OF 1925 Sg.%'ds Of Yacant Site 'With Bearing O Mo 6-136/3, In .5 Mo 498/5, Mandapaka \Visge |s Bounded By : Within The Above Boundaries The Todal Extent Of ltem
i & Ham 2 is 218.32 S5q.¥'ds Rcoo Buiding OF Lanka Nagalakshmi Alias {Marizetty Magalekshmi} Of Mandapaka Village. Tanuku Mandalam, Sagapuram Sub-Division, West Godavar
District. East: kem. 1(Madugu Gattu), kem.2 (151 tem), West: kem. 1 (ZNd tem And M Pattabi Site), kem.2 { Sr Panchayathi Cemant Road), North: kem.? (Manna Venkatarao And
Cthers Site), tem. 2 [ Mutyala Chiranjeevi And Others Site), South: tem. 1 { Mutyala Sai And Cthers Site, Kem.2 (| M Pattakbi Sita)

(Loan AC No.) Z2660000T07532 & 23660001 5E1867, Tekumudi 24-Dec-25

Nagamani, Tekumudi Saibabu

28-Mov-24  Rs, 12,32 800/ Rupees Twelve Lakh Thifly two Thousand Sic Hundred  Only

A% On 13-MNov-24

Description of Mortgaged Property

immoxable Property Bearing Mo Godavarn Dist, Present East Godivar DistWhdiin The Limits Of Midedavole Sub Registrar Office  Viggeswaram Gram Panchayth Vijjeswaram Yillage RS
Mo 5158 | 2Md Block it An Extent OFf 118 - 44 Sq. Yards Site Therein O Mo 2-15 (A House Measusing And Boundarnes East: 250 Ft Panchayth Road , West: 25-0 Site Belongs Aradhl
Sitamadhava Rao, North: 43-0Ft Bullding House Belongs To Muniketi Rayudu, Sowth: 43-0 Ft Buidling Belongs To Koppula Ramudu

(Loan A/C No.) 21620000000053, Abburi Rama Krishna, 28-Fab-25 24-Dpo-25

Venkatarao, Abburi Rama Chandra Kalavathi

Rs. 4.57.256/- Rupses Four Lakh Fifty seven Thousand Two Hundred Fifty six
Cnly As On 24-Fob-25

Description of Mortgaged Property

Al Thal Plecs dnd Parcel Of The Immovable Property Bearing Mo.Roc Roof Balidging With Ground And First Floers Beanng Present D.Mo, 1-124 =00d B Mo, 1-124 In An Area Of
t4HCsq.Yards =120-42 Sg.Metera Covered By Rs No, 257 Situated In'Ward Mo_1 A1 Duddukuru Vilage Within Duddukuru Gram Panchanyath, Within Devarapalll Mandal, Within
Sro, Kowwur W.G.Dist., Consisting Of Two ltems. ltem Mo 1: Building In An Area OF 117 S5g. Yards = 893-646 5q. Meters Within The Following Boundaries. Item Mo 2: Property In
An Area OF 32 5q. Yards = 28-756 Sq. Meiers Within The Following Boundaries. East: 1) 2 Yards Wide Joint Street H}Compound Wall Of Malamati Surya Kantham, West:
NCompownd Wall Of Malamati Bhaskara Rao 1i)5ite Of Malamati Satyanarayana, Morth: 1}5ociety Godown Il) 2 Yards, Wide Joint Passage Way, South! 1} Site
Ofnalamati Satyanarayana Il) Strood

[Loan AJC Mo.) 23660001969788, Polamuri Dileep Kumar, 01-Feh-25 Rs. 5,608, 305/- Rupees Five Lakh Sixty nine Thousand Three Hundred Five Only | 24-Dec-25

As On 16-Jan-25

Polamur Durga

Description of Morigaged Property

East Godavan Distect Rajamahendravaram Urban Rajamabendravaram Muncipality Revision Survey Bo 4702 Assessment Mo 1064043832 Ward Mo 34 Door No 64-25-1272 Site And
Tharain Daba Houss Boundaries Particulars With In Tha Above Boundarias 48 Square Yards Or 40-13 Square Metars Sita And Tharsin With All Lsual Easemsant Rights. East: Polamuri
Lealavathi, West: Singam Lakshmamma , Morth: Polamuri Manikyam , South: Road

[Lean A'C Mo.) 24630000079373, Palli Srinu, Palli 09 =Jul-25 Rs. 6,89, 724/- Rupess Six Lakh Eighty nine Thousand Saven Hundred Teenty | 24-Dec-25

Venkateswararao four Only As On 30=Jun-25

Description of Morigaged Property

East Godavan District Sn Kowwur Sub Registrars Office Limits Cevarapalli Mandal Crsddubunu Gram Panchaysth Limits Duddukun Village Rs Mo 22712420 In 6Th Block Meares! Door Mo
E~45 In An Extent Of 98-8 Square Yards Cr 8003 Sousre Maters Vacant Site Boundaries Pariculars Within The Above Bondaries An Extent Of 36-8 Square Yards Or 80-93 Square Meters
“acant Site And Therein General Ways Usage Water Ways And With Al Lisual Easement Rights East: Site Belongs To Palfl Magaraju, West: Site Belongs To Others, Morth:
Fanchayath Cc Road, South: House Belongs To Pamula Brahmayya

[Loan AC No.) 22630000043053, Gummadi Srinu, 24-Dec-25

Gummadibharathi

Description of Morigaged Property
&8 That Piece And Parcal OF The Iimmovable Property Beanng East Godavan Distnct, Seathanagaram Mandal, Within Tha Limsts Of 5r Seethanagaram Sub Registrar Ofice, Bobbilanka

Gram Panehayal. Bobbilanka Revenua Village, Gramkantam Revision Sursey Mo 2058, An Extent OF 10166 Squara Yards Site And Tharsin Dode Mo 4-18, Azsassmant Mo-1038 Within
The Folawing Boundanies And Messuramanlts East: 30-0 Ft Panchayat Road, West: 30-0 Ft Site Balongs To Arigila Posiyya, North: 30-8 Ft. Site Belongs To Gummadi Venkatrao,
Nagendrakumar, Prasad Rag, South: 30-0 Ft Site Belongs To Gummadi Subba Rao

Rsa. 6,089,112/ Rupees Six Lakh Nine Thousand One Hundred Twelve Only As
O 26-May-25

27-May-25

{Loan AJC Mo.) 226300000249368, Kunchala Naga Raju Reddy, 24-Dac-25

Kunchala Lakshmi, Kunchala Sanjeeva Reddy

01 -Jul-25 Rs. 12,28,148/- Rupeas Twelve Lakh Twenty eight Thousand One Hundred

Forty eight Only &s On 30-Jun-25

Dascription of Morgaged Property

Gaurur Disfricl, Cherukuoalli Sub-Districl, Rambhalavanpasem Limils, Kunchalavaripalem Gramagaenchaval, Rambhodlavaripalerm Village, Survey D No 332114, Black &, Near Door
Murmber 8, Extent 387-2 Sq.Yards Vacanl Site Bounded On, East: Kunchala Sambireddy, Kunchala Babu Reddy Ele Site, West: Kunchala Venkateswara Reddy Site Again South
Dite Site, Agaln K. Rajamma Slte., Nerth: Kunchala Rajamma Site (Door Mo B-9), South: R4E Road Margin

(Loan AC No.) $IEI0000015042, Mogalipuvvu Venkata 2d-Dec-25

Subbarag, Mogalipuyvu Sindhu

QE-Jul-Z5 Rs. 14,10,855{- Rupeas Fourteen Lakh Ten Thousand Eight Hundrad Fifty five

Cnly As On 0E-Jul-25

Description of Morfgaged Property
Bapatta Oustrict Bapatta RO, Chenikucall Sub-Distict, Cherukupalll Mandal, Balusulapalem Gramganchayal, Balusulapalem Yillage, Survey D.Ho 31248, Door Mumber 1-26,

Azsessmant Mumber 20, Extent 200-3 Sq.¥ards Acc Tlled House Bounded On. East: Panchayathl Bazar, West: Mogalipuvwu Lakshml Marayana She, Morth: Kanchi Subramanyam
And Others Joint Site, South: Kanchi Subramanyam Joint Site

{Loan AC No.) ZIEE0001012730, Tumati Prabhutaja, 01-Feb<25 24-Dac-25

Tumatirutamma

Rs. 5,45 4558/- Rupaes Five Lakh Forty five Thowsand Four Hundrad Fifty five
Only As On 16-01-2025

Description of Morigaged Property
Bapatla Dist, Manlenavarpabem Sub Dist, Pittalavandpalem Mandal Khajipalem Grama Panchayih &nd Khajipatem Village ln O:.Mo P-141, S Mo, 20T, An Extent OF 317 4 S0, Yrads Or Of

Site Therain Acc Buldling Presantly Belongs Bounded By Whitin The Abowve Boundaries An Extent Of 3174 Sq. Yrds Of Site  Therein Ace Buldling With D.Mo, =141, S Mo 2787 (This
Proparty Comesponds To Dpoct Mo, 1281 72023 OF Smo, MY Palem ) East: Foot Way, West: Panchayth Cc Road , North: Panchayth Cc Road . South: Panchayth Cc Road

(Laan AC No.) ZIE3I000007 1648, Kokkili Gadda Sarmba Siva 24-Dec-25

Rao, Kokkiligada Jyothi

15-May-25 F=s. 9,95,249/- Rupees Ning Lakh Ninety five Thousand Two Hundred Forty nine

Only As On 15-May-25

Description of Morigaged Property
Bapatia District. Bepatfa R.D Bapatia Sub -Destrict, Adivi Grarmpenchayat, Sdivi Village, Survey D.Mo 294/38, Extent 193-6 Sq,Yards Vacant Site Oul OF 4307-6 Sq_Yards Being Bounded
Hy. East: Kokkiligadda Anhalah Site, West: Pancheyathl Bazar, Morth: Hokkiligadds Balaraju Remaining Site, South: Kokkiligadda Akkaswararao Site

OB-Aug-25 Rs 547,705/ Rupees Five Lakh Fourtyseven Thousand Seven 24-Deac-25

Hundred Five Only A% On05-Awg-25

{Loan A/C No.) ZIEE0000270380, Manchala Tirupathi
Venkateswara Reddy, Manchala Bhagya Lakshmi

Description of Mortgaged Property

Baptla Desbrict, Baptia Bregd. District, Baptia (RO} Asodivaripalem Gram Panchaysl, And Maruproluvanpalem Village, Beptia Mandal, Door Mo, 13-T8, Swrvey DoMo. 41, An Extent OF
10837 Sg.Yards Or 81.03 5q.Mts OF Site Tharain Acc Builldeng |5 Being Bounded By ; Within The Above Bowndaries, An Extant OF 108,37 Sq.Yards Or 81,03 5q.Mtbs OF Sie Therein Acc
Hasitding With Door Mo, 13-78, Survey Mo 41 (This Property Comresponds To Docl Mo, 106632022 OF Sro, Bapdla). East: Joint Bata 27 Fts, West: Site OFf Mediboina Mangamma 27
Fis., Morth: House, Site Of Manchala Venkata Srinivasa Reddy 36.3Fts., South: House, Site Of Manchala Srinivasa Reddy 36.3 Fis.

{Loan AJC Mo.) 23660000274103, Munnam Ramadewl, Munnam| 08-Jul-25 24-Deec-25

Ramana Reddy

Rs. 6,95 351/ Rupees Six Lakh Kinety five Thousand Three Hundred Fifty one
Only As On 08-Jul-25

Description of Mortgaged Property

Baplla District, Bapta Regd. Districl, Baptia (A0 West Baptia Gram Panchayal, And West Baplia Village, Baplla Mandal, Doar Mo, 8-227, Survay D.No. 2E272C, An Extent Of 242
S Yards O 200,28 5g Mis OF Side Thenea Act Building Crs Baing Bounded By @ Within The Above Boundanes, An Exlent OF 242 Saq.Yards Or 203,28, 5q.Mbs OFSibe Thanen Aot Building
With Daor Mo, 6-227, Survey D Mo, 283202 (This Properly Cormesponds To Dodt, Mo, TESZ023 O S0, Baptla) East: Bata, West: House, Site OF Kukkala Srinivasa Reddy, Narth:
Panchayathi Road, South: 3ite Of Perina Subba Reddy

O8-Jul-#5  Rs. 756492/ Rupees Sevan Lakh Ninety six Thousand Four Hundred MNinety | 24-Dac-25

two Only As On 08-Jul-25

{Loan AC No.) 2360000047831, Ravula Jagadish Babu,
Ravula Mirmala

Description of Morigaged Property
czurlur Disfrict Ponnuns Sul Digtrict Ponpuns Mandal Muluksedur Gramgachayal BMulukedur Village Sureay 15102 Door Number 2012 Extent 96-8 3q. Yards Roe Dhaba With Plinth Area O
546 5. Ft. East: Ravula Mohanarao Property, Weat: Mallahurthl Premmamma Property, North: Panchayal Bazar, South: Kuchipudi Danbyelu Propearty

26-Sep-25  Rs 575,272 Rs. Five Lakh Seventy-Nine Thousand Two Hundred  Seventy- | 24-Dec-25

Two Cnly As On 25-5ep-25

{Loan AC Mo 23630000066154, Govada Yenkata Rama Rao,
Govada Vanajakshl. Govada Nagamalleswari

Description of Mortgaged Proparty
G Desincd Tenas B D Poanurd Sub-Dslnc] Ponnur Municipal Area Pocnur Town Swereey D Mo, 25804 Door Mumber 21-3-30, Exbeng! 126-06 5. Yards Bod Daba House B 5, Fls

Date : ZEM2I2025
Place : Andhra Pradesh

The borrower having failed io repay the amaunt, therefore nofice is hereby given fo the bosrower and the pubdic in general that the undersigned hias taken possession of the property described herein above mentioned fabde in exercise of powers conferred on himdher under section 1344} of the said [Act 2002] read with Rule 8 of the said nside an the data
menticned inthe above table, "The borrgwer's attention is invited 10 provisions of sub section (B of section 13 of the Act read with nide B (6), In respect oftime available, |e, 30 days from this intimation, to redeem the secured assets.
The bormower in partcular and the pubBc in general is hereby cautoned not 1o deal wilh the propery and any dealings with The properly will be subject i the charge of the AU Small Finance Bank Limited (& Scheduled Commercial Bank) for the amount and interest thereon mentioned in e abave 1able,

=1
Buthorised COfficer AL Small Finance Bank Limited

" MAHINDRA & MAHINDRA FINANCIAL SERVICES LTD.
Reqgistered Office at: Gateway Building, Appallo Bunder, Mumbsai- 400 004,
Corporate office at: B Wing, 3rd Floor, Agastya Cormporate Park,

Mahindra FINANCE
| Piramal Amdi Building, Kamani Junction, Kurla West Mumbal- 400 070,
SALE NOTICE FOR SALE OF IMMDUAELE PROPERTIES [UNDER RULE 8(6)]

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE ASSET CHARGED TO THE BANK UNDER THE SECURITISATION AND RECONSTRUCTION

FOR THE ATTENTION OF THE STAKEHOLDERS OF M/s BHRIGU INFRA PRIVATE LIMITED
With reference to the Public Announcement pertaining to “M/s Bhrigu Infra Private
Limited” published in this newspaper on 27-12-2025. This Advertisement should be
consider as “FORM B” instead of “FORM A”. All other details remain same.

=3 = <1 »

PUBLIC ANNOUNCEMENT (Under Regulation 12 of the Insolvency and
Bankruptcy Board of India (Liquidation Process) Regulations, 2016)

ADDENDUM

This Addendum is with reference to the Form-G issued on 27/11/2025 in the case of M/s VR
Commodities Private Limited (In CIRP) with the last date for receipt of Expression of Interest (EOI)
being 27/12/2025. After considering the requests received from the potential resolution applicants, the
Committee of Creditors in their 4th CoC meeting held on 26/12/2025, decided to extend the deadline by 3
weeks from 27/12/2025. The revised timelines are as follows:

OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (“SARFAESI ACT") READ WITH RULE 8(6) OF THE SECURITY Date: 25-Dec-2025 Sd/- K.Rajaram Mohan Dev Activity | DueDate
INTEREST [ENFORCEMENT) RULES, 2002 ("RULES") Place: Hyderabad Liquidator-M/s BHRIGU INFRA PRIVATE LIMITED Last date for receipt of Expression of Interest . . 17-01-2026
Notioe is hereby given o the public in general and in particular o the Borrower, Guarantor (s) and Mortgagor (s} that the below described immovable properties IBBI Regn No: IBBI/IPA-001/IP-P-02166/2021-2022/13789 Eate:f's‘::“e Ofg’rqv's."ona;“zt. OfFrOSpeCt'Ve.r‘a‘.sc"ultl'.o” applicants Szgggggg
morgagedcharged (collectvely referrad a5 “Property) to Mahindra and Mahindra Financial Services Ltd, (“Secured Creditor/NBFC"), the possession AFA NO: AA1/13789/02/311225/107429 dated 26-09-2024 Valid till 31-12-2025 Dait aft.e Orsuffm'slf.'otn? objec '(t’.”s 5 pr<|)vt|§|ona 'I?t t AR
fwhich has been laken by the Authorised Officer of the Bank under section 1304) of the SARFAESE Act read wilh the Rules, a5 defailed hareunder, will be sold g8 01155uB 01lIna 15101 prospecive resouion appicants ; e
9 "" : e ) s | ; : ; ' - Date of issue of information memorandum, evaluation matrix and request for resolution
on “Ag is where is”, “As iz what is”, “Whatever there iz" and "Without Recourse Basis" on Date, for recovery of the Bank's outstanding dues plus interest plans to prospective resolution applicants 16-02-2026
a5 detailed hereunder under Rules 3 and 9 of the Fules by inviting bids as per below e-auction schedule; Last date for submission of resolution plans 18-03-2026
Brief Description of Parties, Outstanding Dues and Property Note:
-] 1.All other details mentioned in the Form-G published on 27-11-2025 remains same except the revised
Name of the D;mm'i;;iwm' In;:f:llgn Last M:’ Date & Name of timelines as mentioned above.
Borrower & emand Notice _ Receipt Time of RP, EMD & BIA Authorised Officer, 2.The PRAs who have already submitted EOI for the Form-G issued on 27/11/2025 are not required to
Mortgagor (s) |Date & Possession| Date&  [Bids along with £ ehiqn Contact No. & Email Id submitagain.
MNotice Date Time document|s) 3.The revised timelines are subject to granting of extension of CIRP period by the Hon'ble NCLT,
11, JAHNAVI Rs. 60,61,162.04)- | 12.01.2026| 05022026 | E-Auction Reserve Price : Mr. AJAYAN § R +31 9645105696 AmaravatiBench o _
AGENCIES (Rupess Sisty 1o Date : ~ Rs.18,50,000/- ajayan.snibmahindrafinance.com, CA 'm;"::;':"ﬁco:a;ﬁ';z:s}i%’na;
{Bormower) Lakh Sixty-Ona | 16.01.2026 (6.02 E[}EE (Rupees Eighteen Lakh Mr. CEEMA REDDY +9940302540 M/s VR Commodities Private Limited- In CIRP
2. Mr. BANDARY| Thousand One | Between E-Auction | and Fifty Thousand Only) | cepmas mddvi@mahindrainance.com IBBI Registration no.: IBBIIPA-002/IP-NO1257/2023-2024/14280
RAMANA Hundred Sixty-Two | 19:00 AM 1o Time : | Earnest Money Deposit. Ms. DEEPIKA SAYERAAM AFA No: AA2/14280/02/300626/203886 (Valid up to 30/06/2026)
(Cor-Bormower 1) 2nd Four Paisa | 5:00 PM 10.00 AM to Rs.1,85.000/- +01 Q445679445 Address: 40-26-22, Mohiddin Street, Opp: BSNL Exchange, Labbipet,
q |L|.| LAXMI anly) as on 13" 04.00 PM | {Rupees One Lakh Eighty ; Ry M G Road, Vijayawada, Krishna District, Andhra Pradesh — 520010
enches Juns 2025 Five Thousand Cnlyy | 9ee0ika sayeraam@mahindrafinance.com INDIA
BANDARU Bid | ental Amount :| M. VARAD BHARNUKE +31 B037185044 Place: Vijayawada E-mail id: cirp.vrcommodities2025@gmail.com
[Cio-Bomower 2) ﬁs_ﬂ.';:‘- 1nl|-]mﬂﬂ.l|_ [F!,Im,ﬁ.q_ TE‘.:- varad,shamuke@mahindrafinance.com. Date: 28-12-2025 Mobile No: 9951789558
. | Thousand Only)
Details of Property(ies) ITEM NO-1-All the place and parcel of Plol No. 22, admeasuring 220 Sq. Yards, in Sy, Mo, 1091482 Par, situated at S Satya Sai
Wagar, Jonnavalasa Jagannadhapuram Village & Gram Panchayat, Vizianagaram Mandal, 5RO Vizianagaram West, Vizianagaram District, Andhra Pradesh- v HST VASTU H OUSI N G F I NAN CE co RPORATI o N LTD
535004. Bounded as Follows: On ortowards East by: Plot No. 26. On or towards West by: Layout Road. On ortowards North by: Plotho. 234 24 Onor U Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,Sewri (West), Mumbai
I towards South by: Plot Mo, 21 HOUSIMNG FINAMCE 400015. Maharashtra. CIN No.: U65922MH2005PLC272501

.l!-.uth-::-nsec D‘ﬁcnrs&f-:urE Auction Guujancu I:mac:t F'nrsnn I'.1r Eal_ap_l'n*,annur Mu:-tn N:u T"EITJ’]’EI*I 0an, cunsul II:I I'-:1;3r|r|u' -:}:u.ur'da_Lnlﬁt-:hnn:-sa n:nm

Date : 28.12.2025 SDl-Authorised Engnatury.
Place : Vizianagaram, Andhra Pradesh Mahindra and Mahindra Financial Services Limited
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SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower / Co-Borrower/ Mortgagor (s) that the below described immovable properties
mortgaged to the Secured Creditor, the physical possession of which has been taken by the Authorised Officer of Vastu Housing Finance Corporation Limited
the same shall be referred herein after as Vastu Housing Finance Corporation Limited. The Secured Assets will be sold on “As is where is”, “As is what is”, and
“Whatever there is” basis through E-Auction.

Itis hereby informed to General public that we are going to conduct public E-Auction through website https://sarfaesi.auctiontiger.net

SN

Reserve Price,
Earnest Money

E-Auction Date and Time,
EMD Submission Last

Account No. and Name of
borrower, co- borrower,

Date & Amount as per
Demand Notice U/s 13(2) &

Descriptions of the property/Properties

Mortgagors Date of Physical Possession Deposit (InRs.)| Date, Inspection Date
1 HL0000000133246 Demand Notice Date Open Land Bearing Plot No 25 South Part,| Rs.5000000/- | 28/01/2026 Timings 10:00
Maram Sairam Rgddy 20/Aug/24 & Amt Rs.4483426 | Servey No 203, Nadergul Village ,Balapur| ~ Rs.500000/- AM to 12:00 PM ,
(Borrower), Maram Vijeendhar | - a5 on 14/Aug/24 + Interest |Mandal under badangnet Muncipal 27/01/2026 up to 5:00 PM.,,
Reddy, (Co-Borrower), Vanitha| oot otc 8 01/Nov/25 | Corporation, Rangareddy , Balapur, Ranga 17/01/2026

Maram (Co-Borrower), Ravula

. Reddy, Telangana - 501510, Admeasuring
Vinay (Co-Borrower)

115.55 Sq. Yards, or equivalent to 96.61 Sq.
Mtrs.

1. All Interested participants / bidders are requested to visit the website https://sarfaesi.auctiontiger.net . For details, help, procedure and online training on e-auction,
prospective bidders may contact M/S e-Procurement Technologies Pvt. Ltd. (Auctiontiger); Address : Head Office: B-705, Wall Street I, Opp. Orient Club, Near Gujrat
College, Ellis Bridge, Ahmedabad — 380 006 Gujrat (India).Contact Person : Mr. Ram Sharma Contact number: 8000023297/9265562818/9265562821/079-6813
6842/6869. email id : ramprasad@auctiontiger.net, support@auctiontiger.net

2. Forfurther details on terms and conditions please visit https://sarfaesi.auctiontiger.net to take partin e-auction.

3. Formore details about the property kindly contact to Authorized officer : Mohammed Hafeez Contact no. 8106444786

THIS IS ALSO A STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES,2002

Date : 28.12.2025
Place : Telangana

Authorised officer
Vastu Housing Finance Corporation Ltd
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